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Milling CtargM  for U vy RiM

2262. SHRi SOBHANADREESWARA 
RAO VAI»E: WM the M in ^  of FOOD be 
pleased to state:

(a) the miOing chaiges. albwad by the 
Food Coiporation of India to Rice MMers 
towards Levy Rice in diferent States, Stale- 
wise;

(b) whether the Food Corporation of 
India aHow the same mifling chaiges to- 
waids levy rice procured in Andhra Pradesh 
at par with that alloyrad in Punjab;

(c) if so, whether the Food Coiporation 
of India propose to malte t  at par from the 
coming Icharif procurement seqison; and

(d) if not. the reasons therefor?

THE MINISTER OF STATE OF THE

MINISTRY OF FOOD (SHRI TARUN 
QQGOQ: (a) A statement showing the price 
(faixlusive of the milng cost) at wMch flie 
Food Coiporation of India is purchasing tfie 
levy rice in various statosAinion tanitoriae is 
^ven below.

<b)No.Sir.

(c) and (d). The currant precurement 
season has already started with effect from 
1st October, 1991 a l over the countiy. The 
price at which levy lice is to be procured by 
the Food Coiporation of India have already 
been fixed and are under operatioA in a l the 
statesAinioh territories and, tlierefora, there 
is no proposal to modify them. The levy price 
is different in Andhra Pradesh & Puiqab 
tMcause of difference in statutoiy taxes/ 
levies on puichase of paddy, otfier non- 
statutoiy charges including milling charges 
and ttw recovery peioentage of rice ob­
tained from miHng of paddy.
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